Declaration of Assets and Liabilities
| Arun Kumar Skha Son of Late Mahendra Kumnar Sinha
Aged 65 Years, resident of 101, Ram Yilash Enclave, Prithwi Riaj path [lohanipur] Fatna
a mermiber of Legislative Assembly , do hereby soleminty affirm and state on
as under;- That
{1) Deetils of PAN and status of filing of Income tax return:

Total incame
shawn In
Income Tax
Permanent Account |The financial year for which the fast Return (in
T Hame Mumber {PAN] Income-tax return has been filed Rupees)
1|self [Bavpssaaqe [2015-18 £78309.00
2|Spouse |ACIPCZT96D 2015-16 389367.00

That | give herein below the detalls of the assets (movable and immavable etc.jof my self | my spouse and and all
2. dependents;

1.hsets in joint name indicating the extent of jeint ownership will also have 1o be given.

2.In case of deposite investmant the details including serial Nurmber, Amaunt, date of deposite, the scheme nams of Bank

finstitution and Branch to be given.

3. Valie of bond /Share/debantures as per the current Market Value in Stock exchange in respect of listed company and a5

per book in case of non- listed compnies should be given.

4, Dependent here means a person substantially dependent on the income of the candidate.

5 Detail including amount is to be given separately in respect of each investrment.
l& Mo, |Description self Spouse(Smt. Rekha chattergijsinha) ‘M!«ﬂmt—l
r_pl Cash in hand Rs. 48758 |R5. 49785

Datails of Deposits in bank account (FDRs Post Office-SB-6482 |80M[boint}-207466 Rs.65961.73 58k

Term Deposits and all other types of As.2448.00 5B-243341 Rs. 1895034 BOM-772990-

deposits including Saving account) SBI-S8-4645T75 Rs. 26628.00

Deposits with Finincial institution, A5 362678.05 ‘

Mon Banking Finincial companies and PNE-56-149508 Rs.

Cooperative Sociaty and the amount In each  |8537.89 584-58-

such Deposite LRl P

Rs.56891.001 584-58-
724433 Rs.T560.00
PNB-5B-1B5270
Rs.21699.85

LEH

Details of investment in Bonds ,
Debenture/share and unit In Compinies
Shaitual Fund and and other and the
Amdunt

[}

Dietails of investment in M55, postalSaving ,
imsurance policles and

|imvestrment in any Finincial Instrument

in postoffice or Insurance company sid
the amaount

smit. Rekha Chatterji- Policy Mo,
515599505 LIC Rs. 76000.00

Persanal loans fadvance given to any
parson or entity nculding Firm, Company
Trust etc. and other receivables friam
debtor and the amount.

il

Moter Vecicles/Alrcrafis/Yachts/Ship
(Detzil of Make registration Mo. ete. year of
purchase and amount)

SCORPIO- BR-1BR-
0009 Medal-2011
Rs B4 200.00

il

jewedry, builion and valuable thing (give
datails of weigth and value}

About - 120 Gram gold Rs.360000.00
Slkver Rs. 2500000




Ary other assets such as valee of
[} Claim firtrest.
[ih Gross Total valee 1112773.83 62232513
B.Detalls of immovable assets ;
1. Properties in joint ownership indicating the extent the extent of joint ownership will also have to be indicated.
[ Mote;
2. Each land or building or apartment showld be mentioned separately in this format.
5o, Description Self Spouse Dependent-1
0] Agricultyral Land
Location(s] Survey number{s)
Area(Total measurment in acres)
‘Whether inherited property (¥es or NO)
Date of purchase in casa of self
acquired property
Cost af Land (in ease of Puraches) at the time
of Purchase
Any investment on the land by way of
development construction et
Approcimate Current market value
(i) |Mon agriculture land 5l Magar, Swan,
Locationis) Bihar. A Inherited
Survey number (5] [[khata Mo-333 Flot
Mo-1217 j+[khata
Mo-1549 Plot No-
1306 |+(Khata No-
1948 Phot No-1307 §
B. Purchase [[Kahta
No-1547 Plat No-
1310 Khata Mo-1944
Plot No-1309 Khata
Hao-1545 Plot Mo-
1308 (Khata No-
1948 Mot Mo-1307
Khata No-194% Flot
Mo-1306]
C. Through
Donation| Khata No-
1944,1545,1947 Mot
No-1308,1309,1310
Patna City, Plat No-3, Municipal Suney
Plot No-24 7282473,
Ares| total measurment in sg.f) A, Inherited(B K-17
Db -6 Dhurki |
B. Purchase [4 K-
16 Diwr-2, 5Dhurki]
C.Donatien (4531
5t}
1328 5a.Ft
Whiether inherited property (YES or NO) Yes Na
Date of purchase In case of sell acquined 09.07.12 &
property. 215.01.2016 10,0316
(Cost of land [in case of purchase Jat tha Rs. 1 700000.00 &
tirme of purchase. As.2300000.00 Rs.100000.00

Any investment on the land by way of
development construction ete.




Approximate Current Market Value, | &, inherited [Rs.
. 2434250 @ 5.35 lacs
per katha af 4 K - 11
Dhur Rz 242950048
B.6 lacs per katha of
2 K-16.5 Dhur and
building Rs. 245000
B. Purchase
RE. 152747588
&.6lacs per katha of
2K-4Dhwr-16.50
Dharki,
Rs.4600000E9.15
lacs per katha of 5K-
120hurki. [
Donation
Rs.30,90,000.00
| A5 3055000
i) Commercial Building
(Including apartment)
Location|s)
Survey Number{s}
Bullt up AreaiTatal
measurrment in sq. fi.}
Whithwr inherited property (yesor NOJ
Date of purchase In case of self acquired
property.
Cost of land {in case of purchase jat the
time of purchase.
Any investment on the land by way of
development construction ete
Approvimate Current Market WValue,
[iv]) Residential Building {incubding Rambagh Gorakhpur |Ramvilash Enclave , Lohanipur, Flat Mo-
Jipartmtnﬂ Municipal Servey No- 101
Lacation(s) 1247154
Survey Mumber
Area (totsl messurment in sg.ft.) 2050 56t 1088 sft
| Built up area (total measurrment in sgq.ft.) 2050 sft 1088 sft
‘Whether inheruted properity (yesomol) s LL5]
Date of purchase in case of self acquired 2008
properity
Cost of properity (in case of purchase) 1FI5.EITI:IBE_D|:I
at tha time of purchase .
Any investmenton the fand by way of
|development ,consitution etc.
Approximate current market value, |Rs. 22E5400.00 R5.3942000.00
[v] Other{suech as interest in property)
Total cwrrent market 1471162500 6537000.00
i) Value of [ijTelv} abaove
13 | give herein below the details of llablities/dues to public Finincial institution and government:-
[Mote; Plese give separate details of name of bank Jinstitution entity or individual and armouwnt for each iterms.
S0 self Spouss Dependent-1
0]
outstanding
Nature of loan




B s T
then mentioned in (ilabove.

Hamais)

Amaunt outstanding

Mature of loan_

Any other Hablity

Grand total of Nablitles

000

Q.00

{ii]

Government Dues :
Dues to Department dealing with
| government accommodation

Dues to departrent dealing with supply
of water

Duees to department dealing with supply
of telephone/Mobile

Cases to department dealing with government
transport{inchuding aircraft and helicopters.

income tax dues

‘Welth tax Dues
Service tax dues
[Municipal/property tax Duss
Sale tan Dues
Ay ather Dues
Grand total of all Government dues
(a). Details of profession or occuption:
a Self (M.A)
b.Spouse [Teacher-Retired)
My educational gualification is under:
H.. Year 1970 from B.5.E.8., F.N.5 ACADEMY,
GULZARIBAGH,PATNA B.A From B.U. Year 1974 from QLAY College,Siwan
LL.B. frem P.U. Year 1982, PATMA LAW COLLEGE
{Give details of highest School/university education with fullform of the certificate/diploma//degree course)
[Narme of the school feollege/University and the course was completed)
{5) ABSTRACT OF THE DETAILS GIVEM IN (1)TO{4)ABOVE
1] Kame of the candiate ARLIN KLIMAF SINHA
ZIFI.III pastal address 101, RAMVILAS ENCLAVE EAST LOHANIPUR KADAMKLUAN, PATNA-3
|Mumber and Mame of the constituency 183, KUMRAR, BIHAR
3| and State
BHARTIYA JANTA PARTY
Marme of the political party which setup
3| the candiate (other wise write independent]
4 ||ajNumber of case in which conviction ordes | Ma
passad (other than those referred to in Form
26)
RAJENDRA MAGAR,RPFP.5. CASE ND-45/14
(b} Tatal number of pending case whether the
courtis) hawve taken cognizane
Yeear for which Last Total Incorme Shown
Income tax return
5|Pan of filed
[a) candiate  BBVPS43IB4E 2015-16 G78309.00
|b)spouse ACIPC2TS6D 2015-16 59367.00
|c |Dependents
B Details of Assets and Liablities in rupaes
|Deseription self Spouse Dependent-1
Movable
A Assets(Total valug) 1112773.83 622325130/
Immaovable
B. Assels 14711625.00 GBS FO00L00




il) Purchase price and development Cost of R 1700000.00 &

Immaovable property [Total value ) Rs. 230000000 As.B170EE.00Rs. 100000.00

(ii}Approximate current Market price of assets

(Total value) 14711625.00 695 7000.00
A4, Total ASSETS 15824398.83 TE15325.13

7|Uablities

i} Gowt. dues (Total) 0.00 0.00

{ii) Loan from bank Fininclal Institution and

other [Tatal) 0,00 0.00)

8|Highest education qualification:
LH.5 year 1970 from B S E B, F. N 5. Academy, gulzarbagh Patna
(2}6.4 from  D.AV college siwan in the year 1974,
(3] LL B from P.U. year -1582 Patra Low College.
(Given details of school/University education with full form of the esrtificate fdiploma /degree course} (Mame of the
{schoal feoflege and the year in which the course was completed.)

VERIFICATION
| the deponet aboved named do hereby verify and declare that the contents
of this declaration are correct to the bast of my knowledge and belif no part of It
is false and nothing material has been concealed there from.
Vfurther declare that my spouse & my depandent do not have any assets or llablities other than thase entioned in i

2and 3,
el e
Varified 3t Patna this the 31st day of March 2017 Signature
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